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This is a petition dated 21.9.93 filed

by shri Jagbir Singh &. others prayinQ' for jrevievv*

of the judcment dated 3.9.93, passed by this Bench

of the Tribunal in OaA.Mo,1981 of 1990#

2. Both parties had been heard in this O.A.

on 3.3,93 and orders \vere reserved. On 3.9.93,

just as judgment was to be pronounced, in the open

couirb, Shri J.P.Verghese, learned counsel for the

applica^^ts produced a photocopy of the judgrrent of

this Ben^h of this Tribunal dated 25;,3.93 in 0..A.

No.2086/90(T.1077/85 'Shri Bishamber Singh Vs. Eelhi

Adi-ninistration &. other's-' which he clain'ed entirely

cove red. the applicants' case, and urged that tlie

contents of this judgirent also be considered before

the judgment vespronounced in 0-.A.NO.1981 of 1990,

\'ie inforrred him that at that late sta^, when the

judgrrent was to he pronourced, we vvere not bound

to reconsider t'ne raatter in tte light of tlie juL^igvaent

of a co-ordinate bench ^ but it would be open to the

applicants to file a review petition, if so advis-d,

3. This review petition has been examined

in the light of the prT;>visions of Order 47 Rule ICliC

which states that a decision/judgnnent/orde r can

be r-eviewed only if:-

i) it suffers from an error at'ipansnt on t'm
face of tte reoo;cd;

ii) new material or evidence is discoveK^d
which was not within the knowledijp' of the
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parties or cov.ld. not loe prociuced by that
party at thc-^ time the iudc"ent i-zas rrade,
despite due diligence; or

iii) for any sufficient reason construed to
mean analogous reason®

4, a peru.sal of the reviev; petition mokea

it clear -that none of the ingredients^ referred tc

atove^ have been rrade out to warrant a review,

5^ Under the circumstances, this pstit ion

for reviex-/ is rejected.
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